R
ITEMNO3O01 COURT NO11 SECTI ON XVIA
INTHE SUP RE ME COURT CF INDI A
BEFOREHONBLEM JUSTI CEP. P. NAMCL EK AR
ARBI TRATI ONPETI TI ONNO 1302007

INTHE MAT T E R OF:

MS EVERESTHADI NGLT D. PETI TI ONE R
VER SUS
SHY AMKUMA RSHRI VASTAVA &GRS RES POND E NT S

(Wth appln.(s) for exenption fromfiling original certified copy of
agreenment and application for pernmission to file rejoinder affidavit)

For Petitioner(s) M. Rajiv Dutta, Sr. Adv.
M. P r aveen Swarup, Adv.

For Respondent (s) M. Shyam Di van, Sr. Adv.

M. A ay Bha rgava, Adv.

Ms. Vanita Bha rgava, Adv.

M. Susmit Push k ar , Adv. for
M

éKhaitan & Co.
ORDER

Li st after sunmer vacati on.

(P. P. Naolek ar)

New Del hi ;
April 21, 2 00 8.



